OFFICE OF THE PRINCIPAL DiSTRICT & SESSIONS JUDGE.

RAMBAN.
ORDER
NO; 73 Dz DT: 05.07.2021

Undersigned is Proceeding to Banihal today on 05.07.202
lie ) .
U of pre Lok Adalat, During the absence of undersigned Addiiona
District & Sessions Judge (Fast Track Court) Ramban shall look after the

urgent criminal matters Including the remand.
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Copy to the:

1. Worthy Registrar General, Hon'ble High Court of J&K Sn‘nogor

2. Secretary to Hon'ble Mr. Justice Dheeraq;j
| Singh T}
Judge for District Ramban, High court of J&K, ?Gmr:f;klfgr lf:?&:;?:“i:f\i
ation o

His Lordship.

3. Ld. Additional District & Sessions Judge (Fast Track
information and compliance. ack court)

4, File.
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